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[RAJYA SABHA]

Demand to change the logo of the National Medical Commission

DR. SANTANU SEN (West Bengal): Mr. Deputy Chairman, Sir, the country as a
whole and the entire medical fraternity demand the restoration of previous logo of
National Medical Commission. Sir, earlier it was Indian Medical Degree Act, 1916,
which became Indian Medical Council Act, 1933 and finally it became the Indian
Medical Council Act, 1956. Thereafter, despite having several objections from
different corners of the society and the fraternity, it was repelled and the National
Medical Commission came into force from 25™ September, 2020 repealing the 64
years old Indian Medical Council Act, 1956. Sir, earlier it was termed as Western
Medicine, then it became Medicine and finally, it was termed as Modern Medicine.
The logo of Modern was caduceus. There was no need and there was no permissible
condition so far as the National Medical Commission is concerned that this logo can
be changed, but, unfortunately, we have seen in the recent past, | don’t know
whether it is because of the Government's instruction or by the National Medical
Commission itself, they have changed the logo and they have brought a photograph
of Dhanvantari in the logo. Sir, the change of logo was absolutely not needed. It
symbolizes one particular religion. What is the function of the National Medical
Commission? It regulates the medical curriculum; it gives sanction to the new medical
colleges. Its function is not to promote any particular religion. Even the AYUSH
Department did not change its logo. But, the National Medical Commission has
changed its logo. It is against the basic oath which we, the doctors, take after
passing MBBS, be it the Charak oath or be it the Hippocratic Oath. We take oath that
we will treat each and every patient irrespective of their caste, creed and religion. We
are not bound to treat one particular religion. Sir, again, it is against the basic
essence of the Indian Constitution which, through its Articles 25 and 26, after the 42"
Amendment in 1976, speaks that India is a secular country and we should promote
dovetailing of religion. There are eight major religions of the world that very much
exist in our country. We know, by now, we worship Lord Ram and some use the
religion for their political benefit. It is known to all that in Uttar Pradesh, one Dalit is
forced to lick his spit from ground because his son gets married to a woman who
belongs to another community. And, it is known to us by now that in the Lok Sabha,
their MP openly abuses one Muslim MP”

: Expunged as ordered by the Chair.
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So, we, and the Indian Medical Association, being the largest organization,
demand that immediately the previous logo which does not symbolize any particular
religion should be restored. Thank you.

MR. DEPUTY CHAIRMAN: The following Members associated themselves with the
issue raised by the hon. Member, Dr. Santanu Sen: Shri P. Wilson (Tamil Nadu),
Ms. Dola Sen (West Bengal), Shri Sandosh Kumar P. (Kerala), Shri M. Shanmugam
(Tamil Nadu), Prof. Manoj Kumar Jha (Bihar), Shrimati Mausam Noor (West
Bengal), Dr. John Brittas (Kerala), Dr. V. Sivadasan (Kerala), Shrimati Vandana
Chavan (Maharashtra), Shri Jawhar Sircar (West Bengal), Shri Niranjan Bishi
(Odisha), Dr. Fauzia Khan (Maharashtra) and Shri Abir Ranjan Biswas (West
Bengal).
Shri Ramiji. He is not present. AT H31 ST DY g1 I18d Bl

W@ 3R gRER HeAmor H3); TAT TR AR Idve W3t (1. g Aisfaam):
IR EG&IM BI AfSDhel AISH & U Uclid ol IHH 3ATeNS! a8 ARl ATl IFH

ATST-1 e [hT & 3R $© T8I [l B ...(FTHM)...

MR. DEPUTY CHIRMAN: Please, not allowed, Dr. Thambidurai. ...(/m‘errupz‘/ons)...
No, no; please. ...(Interruptions)...

S1. TgE HisfaAr: Suurdf Heley, B9 U fARIId A UROM b 31 9¢ Aebel
21 I8 fEgw™ & faR19d 21 I8 AfShd A8 &l Uil &, N Afsdhd g4 4
s+ REd &1 oft, STF TP Ul & ®U H g9 I8 BHIc! IWT 21 S5 HRT 3R Bl
SNIET el 81 S &Il & b BAR folT A1 I8 WIS Wid 63 &1 G99 &, S9D (oY
FITI B BT T 8] B

st Sygumid: gdlq, HAEET H31 S J99g Y JIESi1 He is not present.

...(Interruptions )... Dr. Thambidurai, you are not allowed. ...(Interruptions)... You
are a senior Member. Now, Shri Abir Ranjan Biswas.

Rising cases of crimes against women
SHRI ABIR RANJAN BISWAS (West Bengal): Mr. Deputy Chairman, Sir, | thank you

for allowing me. My subject is, ‘Need to address the rising cases of crime against
women.
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